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Madam,
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Copy to

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Nirmali Talukdar,
District & Sessions Judoe.
Kokrajhar.

No.HC.VU-1712OO4lleo3s 
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Yours faithfully,

sdl_
JT. REGISTRAR cE]

Dated Guwahati. *" 6 JLAU; r5
Civil vacation.

Letter No. DJ K./I -S I 2024 / 7 361, dtd. tO. t2.2O24

With reference to the above, I am directed to inform you that you have beengranted civir vacation w'e.f. 22.12.202+ ,o s'i.i.zo24 arong with station reavepermission, with the officiar vehicte, 
", "*n -+i-, the evening of 21.12.2024 tirlthe morning of 02.01.2025, as prayed for. The njOl.' Oistri.t & Sessions ludge (FTC),Kokrajhar, and in his absence, the chief Judicia, ,.r,ri.,", Kokrajhar, and in his absence, thei/c OM, Kokrajhar will remain in charge of your. Couri anJ Om." in your absence.

2 0 ol/o a oC-ol -"o"_f
for information.

/

lrThe Principal Accountant General (A&E), Beltola, GuwahatiJ The project Manager, Gauhati nish Co,j;t. 
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